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Food Corporation of India

€671. Shri A. 8 . $asture:
Shri TbIiKIm  Jadhav: 
Shrimati Sharda Makerjee:

Will the Minister of Food 
Agriculture be pleased to state:

(a) whether it is a fact that the 
Food Corporation o f India has not 
started functioning in Maharashtra; 
and

(b) if to, the difficulties in the way 
o f the Food Corporation of India for 
ttarttaf functioning in Maharashtra?

T he M a tte r  o f S tate fa  th e M inis
try  o f Pood, A gricn ltare , Cow m nalty 
D en lo p M B t and Cooperation (Sh ri 
Annasahlb Sh in de): (a) Yes, Sir.

(b) The activities of the Food Cor
poration of India are extended to 
different States in consultation with 
the State Governments concerned 
and with their concurrence. As and 
when the Government of Maharashtra 
requires the services of the Corpora
tion there will be no difficulty for the 
Corporation to start functioning in 
that State.

D.M.S. Ghee for Malaysia

6672. Shri Bam Chanui:
Shd Molahu Prasad:
Shri I«akhan Lai Kapoor:

Will the Minister of Food and Agri
culture be pleased to state:

(a) whether it is a fact that the 
Delhi Milk Scheme has entered into 
an agreement with the Government 
of Malaysia for exporting D.M.S. Ghee 
when there is already a shortage of 
ghee in Delhi;

(b) whether it is also a fact that 
the cost of exporting D.M.S. Ghee is 
lower than the selling price at Delhi; 
and

(c) if so, the reasons therefor?

The Minister of State in the Minis* 
try of Food Agriculture, Commanlty 
Development and Cooperation (S h ti 
Annasahlb Shinde): (a) No. A pro
posal for export of 480 Kgs. o f DJ&8 . 
Ghee to a private party in Kuala 
Lampur (Malaysia) through the State 
Trading Corporation is, however, 
under consideration.

(b) Yesf Sir.

(c) A lower export price has been 
found necessary keeping in view the 
prevailing competition ia the world 
market and to earn foreign cuhaage.




